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Government of Jammu & Kashmir 
Revenue Department 

Civil Secretariat 
Notification 

Jammu, the /3/JI March, 2018 

sR.o./)B - In exercise of the powers conferred by Sub-Sections (4) 
and (51 of section 6 of the Jammu and Kashmir Land Revenue Act, 
somvol 1996 (Xl\ of \996). and in supersession of all previous 
notifications issued in this behalf. the Government hereby confer 
me Powers of Assistant Collector of lS1 Closs upon Noib Tehsildor 
G M.Pore, under the said Act within the territorial jurisdiction of 
Noibol G.M .Pore of District KargiL 

Sy order of the Government of Jammu and Kashmir. 
Sdf-

(Shah\d Anayatul\ah) lAS 
Commissioner/Secretory to Government 

Revenue Department 
Dated: /3 .03.2018 No:Rev/LB/03/2017 

Copy to the; 
I Finondal Commissioner. Revenue. J&K, Jammu. 
2. Commissioner/Secretory to Government. General Admintslrolion 

Deporfment. 
3. Div1sionol Commissioner, Koshm1r 
4. Secrelory lo Government Oeparfmenf of Low. Justice end 

Parliamentary Affairs (with 7 cop1es). 
5 Deputy Commtsstoner. Korgil. 
6. Director AChieves. Archeology&. Museums. J&K. Ja.m~u. 
7. Manager Govemmenl Press, Jammu for pubhcalton in the Govl. 

Gaze !lee. 
8. OSD w1th Hon 'ble Minister tor Revenue. 
9. Special Assistant to Hon'ble Minister {MoS) Revenue. 1 Revenue 
10 Pvt. Secretory fo Commissioner/Secretory to Governmen ' 

Deportment 
11 1/C Website Revenue Deportment 
12. NotHicolion/slock file. ~,,Q 

(Monzoor Ahmad Porroy) 
Under Secretory to Government 

Revenue Daporlml 


